IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

14.02.2025

7 Notified
Case No. Courtjamount
Fee

1 |RK NAIK 112425/2025|14.02.2025 [BLAPL/12324/2024 |10 | c |
2 |BM BHUYAN [12437/2025|14.02.2025 |ABLAPL/12590/2024 10 | c |
‘3 iﬁAgﬁANGI ‘12439/2025‘14.02.2025 WP (C) /3767/2025 ‘7 ‘ ’U ’
4 R K BARIK |12466/2025|14.02.2025 [WP(C)/1056/2025 |10 | c |
5 |p swaIN 112468/2025(14.02.2025 |[WP(C)/928/2025 |10 | c |
|6 |s CH DASH [12470/2025[14.02.2025 [WP(C)/3486/2025 |10 | c |
7 |R K BARIK |12473/2025|14.02.2025 |ARBP/93/2024 o | c |
|8 |SARAT SWAIN|12478/2025|14.02.2025 |MACA/1176/2023 |10 | c |
9 |B D BISWAL |12483/2025|14.02.2025 |CONTC/8099/2024 |10 | c |
|10 |JB ROUT 112485/2025(14.02.2025 |[WP(C)/2552/2025 |10 | lc |
11 |M M NAYAK |12489/2025|14.02.2025 |CONTC/4287/2024 |10 | c |
|12 |SARAT DASH |12492/2025|14.02.2025 |CONTC/4272/2024 |10 | c |
13 |M R NAYAK |12496/2025|14.02.2025 |CONTC/5028/2024 |10 | c |
14 |S BARIK 112503/202514.02.2025 [WP(C)/30094/2022 |7 | oo
|15 |S BARIK 112504/202514.02.2025 |[WP(C)/38894/2021 |7 | oo
116 |J saHOO 112505/202514.02.2025 |[WP(C)/1664/2014 |7 | oo
117 |s K PARIDA |12507/2025|14.02.2025 [WP(C)/5470/2019 |7 | oo

29.00,3%29 ‘
18 [B DAS 12508/2025(14.02.2025 |CRLMC/3012/2010 |7 DOCUMENT  |U

IN DMS
19 |A K PANDA |12509/2025|14.02.2025 |[WP(C)/301/2025 |10 | ic |
20 |J sAHOO 112510/2025(14.02.2025 |CONTC/8343/2023 |7 | v |
21 |G C ROUT  |12511/2025|14.02.2025 |ABLAPL/7566/2023 |7 | o
22 |H JENA 112514/2025(14.02.2025 [WP(C)/7107/2016 |7 | o
23 |H JENA 112516/202514.02.2025 |[WP(C)/17128/2016 |7 | v |
24 [REUCSH O 119517/2025 14.02.2025  we(C)/3282/2025 |10 c
25 PSS CHe 119518/2025(14.02.2025  We(C)/3311/2025 |10 c
26 |S AGARWAL |12519/2025|14.02.2025 |[WP(C)/13648/2022 |7 | o
27 |B N MUDULI |12521/2025|14.02.2025 |[WP(C)/1266/2010 |7 | o
28 |B N MUDULI |12524/2025|14.02.2025 |[WP(C)/729/2010 |7 | |
29 |P. K. JENA |12525/2025|14.02.2025 [WP(C)/22125/2024 |10 | c |




3.00,3*3
30 M KAR 12526/2025(14.02.2025 |BLAPL/12543/2024 |7 download |[C
copy

31 |H. JENA 112529/2025(14.02.2025 |CMP/66/2025 0 | c |

32 B 12532/202514.02.2025 |CRLMP/125/2025  [10 c

33 |B B MALLICK|12535/2025|14.02.2025 |FA/240/1991 7 | v |

34 |R C MALLICK|12538/2025|14.02.2025 |RVWPET/338/2019 |7 | v |

35 |H S PANDA |12540/2025(14.02.2025 |FA/284/1979 7 | v |
SARAT

36 |CHANDRA 12541/2025(14.02.2025 |RSA/417/2024 10 c
SAMAL

37 |p NAYAK 112544/2025(14.02.2025 |[BLAPL/697/2025 |7 | o

38 |L K NAYAK |12552/2025|14.02.2025 |[WP(C)/36170/2022 |7 | oo

39 |P K PATRA |12556/2025|14.02.2025 |[WP(C)/1231/2025 |7 | oo
SUMIT

40 |0 o barmy |12558/2025(14.02.2025 |TRPCRL/98/2024 |10 C
SUMIT

41 | oo ey |12559/2025(14.02.2025 |TRECRL/99/2024 |10 c

|42 |P. MISHRA |12560/2025|14.02.2025 |RVWPET/183/2024 |10 | c |

143 |s DasH 112581/2025(14.02.2025 |WP(C)/7883/2024 |7 | SR

|44 |s BEHERA  |12582/2025|14.02.2025 [WP(C)/35316/2020 |7 | CHEN

|45 |s BEHERA  |12584/2025|14.02.2025 [WP(C)/4787/2016 |7 | o

|46 |B DAS 112586/2025(14.02.2025 |CONTC/1231/2023 |7 | u |

|47 |S BARIK 12587/202514.02.2025 |CRLREV/395/2022 |7 | oo

|48 |S BARIK 112589/202514.02.2025 |CRLREV/253/2022 |7 | oo
ROJESH

‘49 YRR ‘12590/2025‘14.02.2025 WP (C) /23177/2024 ‘7 ’ ‘U ‘

50 |S BARIK 112591/202514.02.2025 |ABLAPL/7472/2023 |7 | oo

51 |R R DAS 112594/2025(14.02.2025 |RSA/186/2006 7 | v |

52 |D SAMAL 112595/202514.02.2025 |ABLAPL/6852/2024 |7 | oo

|53 |L SAHOO 112596/2025(14.02.2025 |[WP(C)/21390/2023 |7 | u |

‘54 s ‘12597/2025‘14.02.2025 CRIMC/4325/2024 ‘10 ’ ‘c ‘

55 |P K JENA  |12598/2025[14.02.2025 |WP(C)/8/2025 7 | v |

|56 |B SINGH 112600/202514.02.2025 |ABLAPL/13987/2024 |7 | o

‘57 ANABHOL ‘12603/2025‘14.02.2025 WP (C) /19029/2018 ‘7 ‘ U ‘

58 |D SAMAL 112606/202514.02.2025 [WP(C)/7184/2012 |7 | o

59 |P K MISHRA |12609/2025|14.02.2025 |CRLMC/2196/2024 |7 | o

|60 |N SAHOO 112610/2025(14.02.2025 |[WP(C)/1474/2025 |10 | lc |
BRAJA MOHAN

61 |oanaver 12613/2025|14.02.2025 |ABLAPL/1510/2025 |10 c

62 |P K MISHRA |12614/2025|14.02.2025 |CRLMC/2197/2024 |7 | o
BRAJA MOHAN

63 |camnNcT 12616/2025(14.02.2025 WP (C)/4331/2025 |10 c

64 |P K MISHRA |12617/2025|14.02.2025 |CRLMC/2208/2024 |7 | v




65 |P K MISHRA |12618/2025|14.02.2025 |CRLMC/2220/2024 |7 | o
66 |P K MISHRA |12620/2025|14.02.2025 |CRLMC/2224/2024 |7 | |
67 |N R PANDA |12622/2025|14.02.2025 |RVWPET/26/2025 |10 | c |
68 |G C JENA  |12629/2025[14.02.2025 |WP(C)/4481/2025 |10 | lc |
69 |S K SAHOO |12635/2025(14.02.2025 |FAO/23/2025 0| lc |
170 |S SWAIN 112636/2025(14.02.2025 |FAO/44/2025 0| lc |
71 |S SWAIN 112637/2025(14.02.2025 |FAO/45/2025 0 | lc |
RAJKISHORE
‘72 SALOO ‘12646/2025‘14.02.2025 WP (C) /36591/2023 ‘10 ‘ ‘c ‘
73 |T K NAYAK |12651/2025[14.02.2025 |[WP(C)/3989/2025 |10 | lc |
74 |D K SAHU  |12667/2025[14.02.2025 |[WP(C)/4108/2025 |10 | lc |
75 |D K SAHU  |12670/2025|14.02.2025 [WP(C)/4109/2025 |10 | c |
76 |s K SAHU  |12674/2025|14.02.2025 [WP(C)/4501/2025 (10 | c |
77 |D K SAHU  |12677/2025|14.02.2025 |WP(C)/4499/2025 |10 | c |
78 |S K SAHU  |12679/2025|14.02.2025 |WP(C)/4499/2025 |10 | c |
79 |S BISWAL  |12683/2025|14.02.2025 |ARBP/61/2022 0 | c |
80 |S K NAYAK |12687/2025|14.02.2025 |CMP/1034/2017 7 | oo
|81 |S DASH 112694/202514.02.2025 |[WP(C)/32208/2023 |10 | c |
182 |N SAHOO 112695/202514.02.2025 |[WP(C)/28242/2023 |10 | c |
183 |D SAMAL 112699/202514.02.2025 |RSA/133/2014 0 | c |
|84 |R K DEHURY |12700/2025|14.02.2025 |[WP(C)/8657/2010 |10 | c |
185 |T BAG 112702/202514.02.2025 |RSA/136/2024 0 | c |
‘86 onoaARAd ‘12708/2025‘14.02.2025 WP (C) /3700/2025 ‘10 ’ ‘c ‘
187 |P NAIK 112725/2025|14.02.2025 |BLAPL/5334/2024 |10 | c |
|88 |T BAG 112744/202514.02.2025 |WP(C)/4538/2025 |10 | c |
189 |T BAG 112745/2025(14.02.2025 WP (C)/4212/2025 |10 | lc |
90 |s R OJHA  |12750/2025|14.02.2025 |ARBP/35/2022 0 | lc |
DIBAKAR
91 |camar 12756/2025(14.02.2025 WP (C)/4002/2025 |10 c
92 iAYgﬁRU 12757/202514.02.2025 [WP(C)/1390/2025 |10 c
DEBENDRA
93 |opalN 12758/2025(14.02.2025 WP (C)/4077/2025 |10 c
DEBENDRA
94 |ooTn 12759/2025(14.02.2025 |WP(C)/4055/2025 |10 c
DEBENDRA
95 |swarN 12760/2025(14.02.2025  |WP(C)/4036/2025 |10 c
DEBENDRA
96 |swarN 12761/2025(14.02.2025 |WP(C)/4014/2025 |10 c
DEBENDRA
97 |guniN 12762/2025(14.02.2025  |WP(C)/3949/2025 |10 c
DEBENDRA
98 |cinin 12763/2025(14.02.2025 WP (C)/3924/2025 |10 c
DEBENDRA
99 |cualN 12765/2025(14.02.2025  |WP(C)/3923/2025 |10 C
1100 |S. BEHERA |12766/2025|14.02.2025 |WP(C)/3785/2025 |10 | c |




101 |00 Pt [12767/2025(14.02.2025  |CONTC/90/2025 10 c
BRAJA
102 |KISHORE 12773/2025(14.02.2025  |WP(C)/4323/2025 |10 c
SINGH

103 |- r o [12775/202514.02.2025 |[BLAPL/1011/2025 |10 c

1104 R SAHOO 112811/2025(14.02.2025 [WP(C)/25275/2024 |10 | lc |
105 R K MEHER |12817/2025|14.02.2025 |WP(C)/31373/2024 |10 | c |
1106 |AK MOHANTY |12819/2025|14.02.2025 |ABLAPL/13557/2024 10 | c |
1107 |A PATTANAIK |12821/2025|14.02.2025 |ABLAPL/13462/2024 10 | c |
108 |R K MEHER |12822/2025|14.02.2025 |WP(C)/31358/2024 |10 | c |
1109 |S K SAHU  |12832/2025|14.02.2025 |WP(C)/4273/2025 |10 | c |
1110 [B DAS 112837/202514.02.2025 |[WP(C)/2163/2025 |10 | c |
1111 [RC MALLICK |12838/2025|14.02.2025 |MATA/74/2019 0 | c |
1112 [B DAS 12839/202514.02.2025 |[WP(C)/2141/2025 |10 | c |
1113 B DAS 12840/2025(14.02.2025 WP (C)/2057/2025 |10 | lc |
114 |A MOHANTY |12843/2025|14.02.2025 [WP(C)/1301/2025 |10 | c |
115 B K DALAI  |12845/2025|14.02.2025 |RVWPET/19/2019 |10 | c |
116 B K DALAI  |12846/2025|14.02.2025 |RVWPET/71/2019 |10 | c |
117 M R BARIK |12847/2025|14.02.2025 |CRLMC/3581/2023 [10 | c |
118 |M BEHERA  |12850/2025|14.02.2025 |CRLMC/4991/2023 |10 | c |
119 K PARIDA  |12852/2025|14.02.2025 |CONTC/6493/2024 |10 | c |
1120 [R CH ROUT |12853/2025|14.02.2025 |CONTC/5073/2024 |10 | c |
121 K PARIDA  |12854/2025|14.02.2025 |CONTC/8095/2024 |10 | c |
122 [K PARIDA  |12855/2025|14.02.2025 |CONTC/8097/2024 |10 | c |
123 |[K PARIDA  |12856/2025|14.02.2025 |CONTC/8096/2024 |10 | c |
124 |[S K BISWAL |12861/2025|14.02.2025 |CONTC/7240/2024 |10 | c |
1125 [P K MISHRA |12864/2025(14.02.2025 |[WP(C)/1651/2025 |10 | lc |
1126 |S K BISWAL |12866/2025(14.02.2025 |[WP(C)/3400/2025 |10 | c |
1127 |P. K. SWAIN|12870/2025[14.02.2025 |FAO/45/2025 0 | c |
1128 |T BAG 12871/202514.02.2025 |[WP(C)/1430/2025 |10 | c |
1129 |S.PATTANAIK |12884/2025|14.02.2025 |ABLAPL/1531/2025 |10 | c |
130 B K PATI  |12885/2025|14.02.2025 |[WP(C)/41501/2023 |10 | lc |
131 B K PATI  |12886/2025|14.02.2025 |WP(C)/6265/2024 |10 | c |
1132 |G D MALLICK|12894/2025(14.02.2025 |[WP(C)/1696/2025 |10 | lc |
133 |P MOHAPATRA |12895/2025|14.02.2025 |WP(C)/1088/2025 |10 | lc |
1134 |R K BEHERA |12896/2025(14.02.2025 [WP(C)/6/2025 0 | lc |
1135 |S PANDA 112897/202514.02.2025 |[WP(C)/4098/2025 |10 | lc |
‘136 i;iigASAHOO‘12898/2025‘14.02.2025 WP (C)/3471/2025 ‘10 ‘ ‘c ‘
137 |[SK LENKA  |12908/2025|14.02.2025 |ABLAPL/1582/2025 |10 | lc |
138 |PK BARIK  |12909/2025|14.02.2025 |ABLAPL/1575/2025 |10 | lc |
1139 |PK SINGH  |12910/2025|14.02.2025 |ABLAPL/1575/2025 |10 | lc |
1140 |A BEHERA  |12915/2025|14.02.2025 |ABLAPL/1558/2025 |10 | lc |




141 |N PODDAR  |12917/2025|14.02.2025 |ABLAPL/1556/2025 |10 | c |
142 |A saHOO 12919/2025(14.02.2025 |ABLAPL/1553/2025 |10 | c |
1143 |LD SAHU 112920/2025(14.02.2025 |ABLAPL/1550/2025 |10 | c |
144 |PK BARIK  |12924/2025|14.02.2025 |ABLAPL/1540/2025 |10 | c |
145 |P PARIDA  |12927/2025|14.02.2025 |ABLAPL/1536/2025 |10 | c |
146 [P. BASTIA |12933/2025|14.02.2025 |CMP/977/2024 0 | c |
147 [FPRORMIIT 112937/2025(14.02.2025  |CRLMP/9/2025 10 c

148 [T % 12939/2025(14.02.2025 |CRLMP/97/2025 10 c
1149 M. NAYAK  |12946/2025|14.02.2025 |CRLMA/20/2025 0 | c |
150 [ = 12950/2025 (14.02.2025 [WP(C) /4613/2025 |10 c
1151 |s DASH 112951/2025(|14.02.2025 |ABLAPL/1555/2025 |10 | c |
152 |[P. K. DAS |12952/2025|14.02.2025 [WP(C)/3901/2025 |10 | c |
153 |SUOPSRN 112957/2025/14.02.2025  [WR(C) /4068/2025 |10 c

154 |00 N ey |12959/2025(14.02.2025 WP (C)/3157/2025 |10 c
155 |[K. MANDAL |12961/2025|14.02.2025 |[WP(C)/3157/2025 |10 | c |
156 | g i 12962/2025(14.02.2025 [WP(C) /2838/2025 |10 c
157 |A. K. PANDA|12963/2025|14.02.2025 |WP(C)/4397/2025 |10 | c |
1158 |A. K. PANDA|12964/2025|14.02.2025 |[WP(C)/4409/2025 |10 | lc |
1159 |A. K. PANDA|12965/2025|14.02.2025 |WP(C)/4485/2025 |10 | lc |
1160 |A. K. PANDA|12966/2025|14.02.2025 |WP(C)/4487/2025 |10 | c |
161 |A. K. PANDA|12967/2025|14.02.2025 [WP(C)/4395/2025 |10 | c |
162 |S. SAHOO  |12974/2025[14.02.2025 |[WP(C)/28443/2024 |10 | lc |
1163 |[BS SWAIN  |12977/2025|14.02.2025 |ABLAPL/11992/2024 10 | c |
164 |s DASH 112978/2025|14.02.2025 |ABLAPL/13947/2024 |10 | c |
1165 [B SINGH 112979/2025(|14.02.2025 |ABLAPL/1488/2025 |10 | c |
166 ggfiﬁDRA 12981/2025(14.02.2025 |ABLAPL/1487/2025 |10 c
1167 |S MOHARANA |12983/2025|14.02.2025 [WP(C)/4230/2025 |10 | c |

8.00,3*8
168 |G PATRA 12993/2025(14.02.2025 |RSA/105/2005 7 SENT TO  |U
XEROX

1169 [BB ROUT 112997/2025(14.02.2025 |CRLMC/352/2025 |10 | lc |
1170 |BB ROUT 112998/2025(14.02.2025 |CRLMC/538/2025 |10 | lc |
‘171 e ‘12999/2025‘14.02.2025 CRIMC/4806/2024 ‘10 ’ ‘c ‘
| | | ITotal 11584

NIC




